9 Oral Answers CHAITRA 21, 1897 (SAKA)

thecated to the bank and discount of
bogus bills with the bank. The total
amount involved is estimated by the
bank to be of thc order of Rs. 51
lakhs,

; The bank has filed a crimimal
complaint with the Central Bureau of
Investigation, which has registered a
case and has started investigation. The
bank has also filed Civil Buits against
the 14 firms involved in this case for
recovery of the amount due to bank
and lodged a cluim with the insurance
company for reimbursement of the
loss under the Benkers' Indemnity Po-
licy. The bank has till now placed
under suspension four officials who
are allegedly involved in these frau-
dulent transactions,

SHR1 SAKTI KUMAR SARKAR:
In the year 1974, the Central Bank of
India regional office at Calcutta was
burnt and gutted. It is still a mystery
end that mystery has not yet been
exposed, In the zame year, we find
from the answer that certain firms
dealing with chemicals and dyes in
Calcutta defravded Rs. 51 lakhs. I
want to know the names of the firms
as well as the proprietors of the firms.

SHRI C. SUBRAMANIAM: No
doubt, there was a fire accident in the
main building. But that has nothing
to do with the fraud that has been
committed in the Brabourne Road
branch of the Bank., 14 firms are in-
wvalved out of which 10 firms are fic-
titious, Some of the names of part-
ners and proprietors involved are:

Shri Gulabral P. Chandrana

Shri Normad Odhabji Bhatt

Shri Rajendra K. Chandrana
Shri Rasmukh Sundarjl Jasani
Shry Prasad Mehta

Shri B. Shsh

Bhri Resmukh R Marwana

Shry Jayantils] Sheh .
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SHRI SAKTI KUMAR SARKAR:
According to the answer given by the
hon, Minister, most of the firms are
fake. I want to know whether he has
investigateq that these firms have a
network of this kind of work through.
out the country and, whether, in view
of the increasing or growing corrup-
tion in the nationalised banks, with
the collusion of some officials, he de-
sireg to create a special cell to inves-
tigate all these affairs so that such
things do not happen in future,

SHRI C. SUBRAMANIAM: I will
not agree with the hon. Member that
there 18 growing corruption in the
nationalised banks. Taking into ac-
count a very large number of transac-
tions, running into millions and mil-
hions, such fraudulent transactions
are very much limited. The seems
to be a very daring fraud. That
18 why the CBI iz inquiring into it. I
hope, if they have got a network of
fraudulent activities, all this will come
out of the investigations. The Reserve
Bank has a special cell for it and they
try to find out whether the affairs of
the banks are going on fairly well,

Emprovement of Jorhat and Lilabari
Airports

*613. SHRI BISWANARAYAN
SHASTRI: Will the Minister of TOU-
RISM AND CIVIL AVIATION be
pleased to state:

(a) whether there is a scheme for
the improvement of Jorhat and Lila-
bari airports; and

(b) if so, when the work will be
taken up?
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SHRI BISWANARAYAN SHAS-
TRI: It is well known that the rail-

. *
ﬂ.

afrport building there, what other
steps he proposes to take for improve-
ment of the air communication, ins.
tallation of the technical equipment
and providing passenger amenities?

Secondly, Lilsbari being the airport
for air-dropping operation for the ma-
jor part of Arunachal Pradesh and
the airport for the Capita! of that
State, may I know whether the air
wervice between Lilabari and Calcutta
will also touch Gauhati?

SHRI RAJ BAHADUR: At present,
in order to meet the requirements of
the area for communications, there
are the following services: four times
a week service of the “Foltker from
Caleutta-Jorhat-—Litabari—Mohanbart
and back; three times a week Cal-
cutta-Dimapur-Jorhat-Lilabari and

; four times a week Calcutta-
uhati-Dimapur-Jorhat and back;
$hree times a week Calcutta-Gauhatt
Tezpur-Jorhat and back. Taking into
sccount the limitations on the fleet
position of -the Indian Airlines, we
arg tnying to do our best

So fir ‘as passenger amenitiea are
econcerned, 1 have said already that
we have plans for construction of
a civil enclave at Jorhat and for ex-
pansion of the existing terminal build-
ing for passenger facilities.

About air-dropping, that particular
thing comes under the purview of

APRIL 11, 1978
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§HRI BISWANAHAYAN SHAN.
TRI: Gauhstt baing the Cupital of
Assam ia not linked properly; there

is no service between Llubaﬂm
Geubatl, I want an assurance
the Minister that there would Be a
service linking those placea,

7ef

SHRI RAJ BAHADUR: As and
when the fleet position improves, wa
shall consider; we shall bear that ra ¥
quirement in mind.

SHRI SAMAR MUKHERJEE: Only
three days back I have come from
Assam wvia Chabua Airport. Just as
little while ago, I waz talking iy the
Minister about it, Chabua and Mohan-
bar1 are not the same airport; they
are two different airports, Chabug is
under the Deferce Department. Now
Chabua is being useg and Mohanbari
13 under repair. These are two dif-
ferent airports. The difficulty ls this.
Becausg the Chabua airport 18 under
Defence Department, the passengers
are not allowed to go by car within
thy compound of the contonment ares.
So, their cars are to be left outside,
which is nearly one mile away, They
are harrassed In this way.

Secondly, there is no tea siall there;
there are no amenities in the Chabua
airport; all the staff come by coach
from Dibrugarh and go away the mo-
ment the plane leaves All the rooms
are kept under lock and key. I was
held up there because the flight on
the 7th was cancelled on accoiint of
bad weather. For three or four hours
we were held up there, There was

no arrangement even for tea. The
passengers compisined to me that I

any question, I would ask whether
the Minister wil] take sny intevest
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DGCA with which we are concerned,
He himgelf said it is under repair, Bo,
we should try to expedite the repairs
and, meanwhile, we will take up the
matter with the Aly Force people to
provide such amemties as might be
possibls within thewr limitations of

{ucurity

SHRI DINESH CHANDRA GO-
SWAMI: May I know from the hon
Minister whether 1t is a fact that there
arg no medical facilities awvailable
either in Jorhat or Lilabarl or Gauhaty
aerodromes which cause difficulties to
the passengera® Will the Minister
take some steps to remedy this?

SHRI RAJBAHADUR Medical
facilies?

SHRI DINESH CHANDRA GOS-
WAMI- lake first aid

SHRI RAJ BAHADUR I am not
aware I take the information and I
will look into 1t
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SHRI PILOO MODY Abgolutely
shocking There can be no excuse

SHRI PRIYA RANJAN DAS
MUNSI, You charge some Rs 5 more
bug serve food.

SHRI VASANT SATHE. These davs
your air-hostesses have no work
because of thus

SOME HON, MEMBERS We wou'd
welcome your comments on this
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Export of Bauxite Ore

*g14, SHRI P. R. SHENOY: Will the
Minister of COMMERCE be pleased
to state:

(a) whether there is foreign market
for the export of bauxite ore from
India;

(b) if go, whether the forelgn mar-
ket ia being exploited fully; and

{c) the countrieg that have shown
interest in Indian bauxite?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP S8INGH):
(a) to (c). Small quantifies of bauxife
have been exported to Japan, German
Democratic Republic, Czechoslovakia
and Bangladesh.

Exports of bauxite from India are
limited, because they are uneconomical
to the foreign buyers on account of
high cost of inland transportation, in-
adequate port faciliffes and high ocean
freight.

SHRI P. R. SHENOY: Bauxite is
available in a large quantity on the
Western Ghat in South Kanara Distt,
in the hinterland of new Mangalore
Port. This can be exported economj-
cally a5 no inland trensport is involv-
ed, It can be exported to Western
countries especially to Iran, Iraq and

APRIL 11, 1975
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other Western Aslan countries esqno-
mically. I would like to know whether
the Government has explorey the
possibility of exporting beauxite +to
Westertz Asian countries,

SHRI VISHWANATH PRATAP
SINGH: Before exporting of any
mineral we have to take into con.
sideration domestic demand. We have
our own industries to convert bauxite
into alumina and into aluminium pro-
ducts. High grade bauxile we have
restricted, because of its need in the
country. The restriction as it goes is
hke this—bauxite containing alumina
at ove 50 per cent is restricted. Bauxite
containing alumina between 40 to 50
per cent but containing Silica below
5 per cent is restricted. But other
gradeg are freely exported, The other
constraints on export are transport
cost and competition from other coun-
tries.

SHRI P, R. SHENOY: My complaint
18 that inferior quality of bauxite that
is available in the hinterland of New
Mangalore Port is not exported at all.
It is lying waste there. I would like
to know what steps have been taken
by the Government to export this ore.

SHRI VISHWANATH PRATAP
SINGH: We have no restriction on low
grade bauxite as such, if there are
demands for this type of bauxite we
will have no objection te export it

SHRI R. 8, PANDEY: Taking into
consideration a good lot of potential
of the high grade bauxite which is
available in Madhya Pradesh and in
many other States also Eare Govern-

BHRI VISHWANATH PRATAP
SINGH: We would prefer fo export
alumina inglead of bauxite. M we
could go from alumina to aluminiuym
products, such a shift in export would
be preferred.





